PROFORMA FOR DECLARATION OF ASSELS

(As On 31.03.2012)

N ame of officer (In Full) : RHUPENDEA KUMAR VASNIKAR
Date of Birth : 17/04/1983
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TAH- KONDAGAON. DIST- _pPLOT PROPERTY . B :
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Name of Issuing Company Nos. of Shares
1 2
P A Life Insurance Policy & Others ' Cih o
Name of Issuing Company Amount
- R .. B 2 B |
[- Late Insurance Of India 61250/~Rs.( 6125/- Rs. QUATERLY) _
2-Life Insurance Of India - A 40,000-Rs.( 20000/~ Rs. ANNUAL)
3- SBI B - | 30,085/ 1000/~ Rs. PAR MONTH)
3-PGF ' - R 26.320/~Rs ( 3290/~ Rs. QUATERLY) o "
e h . r g - N Bank-Depﬂsitcs!Securiﬁcs & Investments ' - 1
Name Of Bank City Amount
. 1 2 _ 3
(1) Fixed Deposites
I- OBC Colloctrate Raipur RAIPUR 39.371/-Rs. |
2) Savings Bank A/C'S — e — - -—r — — *
2- SBI, New ShantiNagar Raipur. |RAIPUR 420/-Rs.
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3) PPF
4) GPF
5) NSS |
LG) Others - )

|  In case where it is not possible to assess the value accurately the approximate value m relation to present condition may be mdicated
Note :~ The expected declaration of assets is subject to provisions of C.G. Civil Services (Conduct) Rules 1965.
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